10/30/2018

Fourteenth Loksabha

Session : 4
Date : 21-04-2005
Participants : Bansal Shri Pawan Kumar,Yadav Shri Devendra Prasad,Chatterjee Shri Somnath

Title: Regarding reported pay-off by South African Company in the procurement of arms for the India Navy.

SHRI PAWAN KUMAR BANSAL : Sir, a company from South Africa from whom we are slated to purchase...
(Interruptions)

MR. SPEAKER: Just a minute, Shri Bansal. I had responded to the request of Shri Advani, who is the hon.
Leader of Opposition, and [ have allowed him. The only thing is that he wanted to move a motion for suspension
of Question Hour, which I did not permit. I said that I would allow him to submit after the Question Hour was
over. So, you be brief and just mention the matter and no allegatory remarks should be made.

SHRI PAWAN KUMAR BANSAL : Sir, there are no allegations. If there is anything unparliamentary, that can
be removed... (Interruptions) Sir, I say with anguish that the Denel company from whom we are slated to
purchase Defence equipment worth thousands of crores of rupees. .. (Interruptions)

There are certain payoffs to one company, again abroad, to lay access to our documents here. I would urge the
Government to look into this matter with urgency and see that if anybody is found guilty... (Interruptions) 1
hope, I want this proves to be wrong. But, this is a matter with which the entire country is concerned.

MR. SPEAKER: You have made your point.
... (Interruptions)

MR. SPEAKER: Now, Mr. Devendra Prasad Yadav. No names to be used. I will not allow any names to be
mentioned.

... (Interruptions)

SHRI PAWAN KUMAR BANSAL : Therefore, I demand that this Government must look into this matter. This
matter must be referred to the CBI, investigation must be carried out. If anybody 1s found guilty, action should
be taken against them.... (/nterruptions)

MR. SPEAKER: I would not allow this any more.
... (Interruptions)

MR. SPEAKER: Leave it before me, I will see. Only Mr. Bansal may speak.
... (Interruptions)

SHRI PAWAN KUMAR BANSAL : I am sorry that the thinking of Shri Malhotra is clouded by expediency. It
changes with the change of the sides from this side to that side.... (/nterruptions) Scam after scam is unfolding.
Therefore, 1 demand with all the humility that the Government must investigate into the matter....
(Interruptions)

MR. SPEAKER: Please sit down. I have to decide whom to call.

... (Interruptions)
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St I I ATGA (SIERYR) © Aehe ARGy, AT BT WAl ¥ JST Al 2 AR Ig & AN f7d A o1 AW &
... (czaum)

JeTe] HBIGY: RIT AT THIFAUC HR B 87

... (aEum)
IeTey HEGd: A+ ol W AU HEl AT Afh=T MU+ HAT i |

... (2Ta4r)

AEHG Aelld : ATIRI RIT TaRT 27 ... (G Ig ST B &1 AT 21 Y] gaviege &1 & & 87 ... (&
ELIG))

MR. SPEAKER: I earnestly appeal if you want the House to be conducted properly, raise your issue
in a brief way. You can have many issues arising. Yesterday, the hon. Members wanted to speak on
this. I have allowed them. But be brief and there should be no allegation without any notice given to
me. [ will not permit that. Therefore, unnecessarily do not make allegations. I will delete all of
them. Therefore, be brief. Let us go to the main issue. There are so many notices. Today also, | have
got notices from 39 hon. Members.

# I UG ARG : Iede Heled, § W US SruiiiG W gl e 9gd dR¥™ o Ry € ... (sg@um)
AEHT Bl WIS H Galell o BT Uh HHAT YBI9 H AT 81 I8 AT 8 &1 2ATId q¥en gl I8 TR Jrra
b WA-ATY HeTfie ger W 21 99 A ARG Tl " 71 WRA Bl @1 WAl W S AHA Bl Al IR
ol SR S U BXias 20 BRIs ©YU Bl Gollell o7 Bl a7d Ubra | s gl digelt & RuE & we oar

T 2 {6 ST S DY AsHed H B8 Hdl &l 6 ASHeN oy 1999 H Ugdl. .. (auT)

JeTeT HeIgy: sa+il fecel # d™ @1 oewd ei &l No name will be included.

3 a5 TS I1ed ¢ IS/ SMTIReE @ 91§ 35 WgWed A 2000 H WRA Ugdl| fUsel 6 WTell # 39 R @ @l
el # Sl qerell & Al &, # ST QR UHRUN DI Sid WIS A A Bl AT HAT gl Do IRBR 59 AHA
P WS B ... (FTUE)

2 M PHUTA ATd (IS) : femE Hered, H+1 i Aifew & 2 ... (J@uE)

MR. SPEAKER: Shri K. Subbarayan. I am coming to the subjects.
... (Interruptions)

MR. SPEAKER: You associate.

SHRI K. SUBBARAYAN (COIMBATORE): Speaker Sir, due to the Madras High Court...
(Interruptions)

3ege] AEIGd: U duihl T T8 Tl
... (cTaygrE)
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SHRI SUKHBIR SINGH BADAL (FARIDKOT): It is a matter of concern that the people of
Punjab... (Interruptions)

MR. SPEAKER: Nothing will be recorded.
(Interruptions)™ ...
MR. SPEAKER: Whatever you like do it, nothing will be recorded. Let the country see.
(Interruptions)™ ...
MR. SPEAKER: It is a shameful behaviour. It is absolutely a shameful behaviour.
... (Interruptions)
MR. SPEAKER: You go to your seats. All of you sit down. You must sit down.
... (Interruptions)

MR. SPEAKER: It is a shameful behaviour.

*Not Recorded.

12.36 hrs.
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(At this stage, Shri Gurjeet Singh Rana and some other
hon. Members came and stood on the floor near the Table.)

... (Interruptions)

SHRI K. SUBBARAYAN : Mr. Speaker, Sir, more than 600 dyeing factories in Tiruppur area of
Tamil Nadu have been indefinitely closed.... (Interruptions) Therefore, I request the Government to
immediately intervene and provide necessary effluent treatment plant.

... (Interruptions)
MR. SPEAKER: Take down the names. Let the names be recorded.

... (Interruptions)

STeET WEIGA : 3T DI Alfed Tal faar ¥ | 3y faem ifed & 7sf 9R #) ¥ & | 941 a1 87 You have given
no notice.

... (Interruptions)
MR. SPEAKER: It is a shameful behaviour and the entire country is watching you today.
... (Interruptions)

MR. SPEAKER: Note down the names of those who are in the well. I will see what can be done to
all of them. Also take down the names of those who are deliberately disrupting the House. Take
down the names of Shri Adhir Chowdhury, Shri Ram Kripal Yadav, Chaudhary Lal Singh, Shri K.S.
Rao and Shri Surendra Prakash Goyal.

... (Interruptions)

MR. SPEAKER: I will issue the orders today. Take down their names.
... (Interruptions)

MR. SPEAKER: Your name should be recorded. Mr. Adhir Chowdhury, I will name you.
... (Interruptions)

MR. SPEAKER: Mr. Malhotra, I would like to know whether you approve of this. The notice had
come after 10 o’ clock. Allow me to look into it. I have not even seen it. Do you approve of this?
Kindly request them to go to their seats. | am requesting them to go back to their seats. They are

suddenly coming here. I am requesting the hon. Leader of the Opposition also to request them to go
back to their seats. 9 & a9 ¥ UgS Fifed 7&l &7 | ey g4 Arfed o @7l You have to give me an

opportunity.
... (Interruptions)
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MR. SPEAKER: Give me the rules. I will name the Members who are deliberately disrupting the
proceedings to leave the House. I will do it.

... (Interruptions)
MR. SPEAKER: Give me an opportunity.
... (Interruptions)
MR. SPEAKER: They should behave in a proper manner.
3Te&T WIS @ 37U 10 o W Ugal Aifew 1 =&l fem| sy g3v @b @1 &A1 No, I would not allow. First

go to your seats, and behave in a responsible manner. You are spoiling an important issue by doing
this.

1. s AR Aearn : g Aifew f 2
3eaeT Heled : g 10 a9 & I fadm Brm, HY owdr e |
MR. SPEAKER: I am very sorry today.....
... (Interruptions)
3TeTe WG : AT AT 4| 3R MY AN S T VS Bl al DY sl e
MR. SPEAKER: I do not want anybody’s help.
... (Interruptions)

MR. SPEAKER: What is his name? Mr. Anwar Hussain, I will ask you to go out. Igi qHren &= 1 2|
It is very shameful. It applies to all sides.

S I PUTA ATGd : FAT MY S AN R W BRIATE HE?
et WEey ;39 99 W | [ am going to name you Shri Ram Kripal Yadav.
... (Interruptions)

ey ARGy : Agl o J8 @l I know that I am not going to adjourn. I am not going to allow
anything.

... (Interruptions)

516



10/30/2018

MR. SPEAKER: Anybody saying anything without my permission will have to face the
consequences in this House.

The following names will be recorded as having associated on the issue raised by Shri Bansal :
Shri Madhusudan Mistry
Shri Ram Kripal Yadav
Shri Kishanbhai Patel
Chaudhary Lal Singh
Dr. Tushar A. Chaudhary
Shrimati Tejaswini Seeramesh
Shri Dinsha Patel
Shri Adhir Chowdhury
... (Interruptions)
MR. SPEAKER: Nothing of this sort, I would allow.
... (Interruptions)
12.43 hrs.

(At this stage, Shri Gurjeet Singh Rana and some other hon. Members left the
House.)

... (Interruptions)

MR. SPEAKER: I would not allow it. Move a no-confidence against me, if you like. Do it. What
would you do if you were in my position?

... (Interruptions)
MR. SPEAKER: Today, you have to face the consequences.

... (Interruptions)
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